
T
Dated, the 9tn April, 20t9.

THE HIGH COURT OF

AT IMPHAL

MANIPUR

No.HCM/U96IBENCH As directed, it is hereby informed to all

the learned counsel and concerned pafties that there will be changes in the sitting

of Hon'ble Judges for the period as follows:

Name of Hon'ble Judge Court No. Date of sitting
Honble Justic L.S Jamir 5 2nd May to lC'

Mav. 2019
Honble -lustice Kh. Nobin
Sinoh

6 2nd May to lC'
Mav 2019

Honble Justice M.V.

Muralidaran
5 2dh May to 24n

Mav,2019

xt-

(w. ToNEN METTET)

REGTSTRAR (JUDL.)

C,tpy to :-

t. The Advocate General, Govt' of Manipur'

2. The Govt. Advocates, Govt' of Manipur'

3. The Registrar, nJministration & Vigilance, l-.l1Oh.Court of Manipur'

4. The prdsident, High Court Bar Association, Manipur. For kind information anrl circulation

5. The President, AMBA, Manipur. tu the learnedmembers

6. All the Jt. Registrars, High Court of Manipur'

7. All the Oeputy Registrars, High Court of Manipur'.

g. The principal'secretary to non,ble The chief iustice, High court of Manipur.

g. All the Assistant Registrars/l.n.olsr. Grade stenographer, High court of Manipur'

10.The P.s. t0 Hon',ble Mr. Justice Lanusungkum Jamir'

11,The P.S. to Hon'ble Mr' Justice Kh' Nobin Singh'

12.TheP.S.tlHon,bleMr.JusticeM.V.Muralidaran.
i:,rn. P.S. tc Registrar General, High Court of Manipur' 

.''s

i+.rn._p.s. to Relistrar (Judicial), High court of Manipur t

u'irh-e syste :m Analyst, High court of-Manipur for uploading the same to the official

website.
16.All the superintendents/court officers/stamp Reporter/Protocol officer'

High Cor rrt of ManiPur.

17.Tlie Court Masters, High Court of Manipur'

18. Guard File/Order Book'

19. Notice Bot rd.

20, Concerned file.
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(w. ToNEN MErrEr)
REGTSTRAR (IUDL.)


